(c) the total investment to be made by the Union Govermment in the upgradation of State

Highways; and

() the time frame in which development of State Highways infrastructure is likely to be

completed?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
R.P.N. SINGH): (&) to (d) The Empowered Group of Ministers (EGoM) in its meeting held an
17.3.2010, inter-akia, appraved "In-Principle” the proposal for declaration of about 10,000 km of
State Roads as new National Highways (NHs) subject to review of the criteria for identification of
road stretches in congultation with the Planning Commission. However, the details of the State roads
for declaration as NHs have not been identified so far. It iz premature to indicate the estimated fund
requirements for upgradation of these State roads ag MHs including the time frame for completion of

their development.
Networking State Regional Transport offices

3672. SHRI A. ELAVARASAN @ Wil the Minister of ROAD TRANSPCORT AND HIGHWAYS be

pleased to state!

(a) whether the project by Natioral Informatics Centre (NIC) for computerization and

establishing network of State Regional Transport Offices s under process; and
(b) ifso, the details thereof and the time-frame for the completion of the said project ?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
MAHADEY S. KHANDELA): (&) and (b) The Gavernment has already sanctioned a project far
computerization of RTOs/STAs as well as creation of State and National Register of Driving Licence
and Registration Certificates etc. at g total cost of RBs 148 crores. This project i being executed by
NIC. As per the information available with this Ministry, 100%% computerization has been achieved in
21 States/UTs and about 88%% of the RTOs, /.e. about 872 RTOs hes been computerized. Further
100%% connectivity has been achieved in 23 States/UTs. Network connectivity has been established
in 622 RTCs (about 830/0). It is expected that the project would be completed soon. However,
keeping in view the nature and volume of the work involved, no definite time frame could be

envisaged at this stage.
Financial Assistance for DMIGC from forsign countries

3673. SHRI A. ELAVARASAN: Will the Minister of COMMERCE AND INDUSTRY be pleased to

state :
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(a) whether the ambitious Delhi Mumbai Industrial Corridor (DMIC) has recelved financial

assistance from foreign countries;
(b)  ifso, the detalls thereof; and
(c) the estimated investment required for this 1483 km mega project ?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI
JYOTIRADITYA MADHAVRAO SCGINDIAY: (&) and (b) A loan agreement far & commercial loan of US
$ 75 Million for the Project Development Fund of the Delhi - Mumbai Industrial Gorridor (DMIC)
project has been signed on 28th December 2009 between the Japan Bank for International
Caaoperation (JBIC) and the India Infrastructure Finance Company Ltd., & Government owned
company. IFCL would act as & pass through entity for the lcan to the DMIC Development

Corporation Ltd. (DMICDC), the implementing agency of the DMIC project.

(c) Thewestern Dedicated Freight Corridor (DFC) between Delhi and Mumbal is a 1483 km
long project of the Ministry of Rallways. The development of DMIC is on either side of the DFC
alignment. Around US $ 90 - 100 killion is estimated as the investment required to develap various

projects in the DMIC region.
Pending projects by NHAI in Tamil Nadu

3674, SHRI N. BALAGANGA: Will the Minister of ROAD TRANSPORT AND HIGHWAYS ke

pleased to state:

(a) whether Government is aware that many road-projects formulated by NHAI have been

kept pending due toland acquisition problems;
(b) ifso, the detalls of the projects, State-wize particularly in Tamil Nadu; and

(c) the details of the extent of lands yet to be acquired by Tamil Nadu Government for the

NHAI's road-projects 7

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPCRT AND HIGHWAYS (SHR
R.F.N. SINGH): (&) and (b) Cnly one project viz. Elevated road from Chennai Port to Maduravayal
under National Highway Development Project (NHDP) Phase VIl has been kept pending due to
problems related to land acquisition. This project has been held up due to delay in resettlement and
rebabilitation of project affected persong, removal of encroachments and also due to not receipt of
Ceastal Regulatory Zone (CRZ) clearance from Ministry of Environment and Farest (MaoEF). The

area of land involved is 28.75 ha. of Government land and 0.88 ha. of private land.
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